FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
‘SIDDHI RAJ HOUSING PROJECTS PRIVATE LIMITED’
OPERATING IN THE BUSINESS OF REAL ESTATE DEVELOPMENT
AT MUMBAI
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | Siddhi Raj Housing Projects Private Limited
PAN/ CIN/ LLP No. U70100MH2010PTC209362
2. | Address of the registered office Ground Floor, Rajpipla, Opposite Standard Chartered
(as per MCA records) Bank, Linking Road, Santacruz (West), Mumbai -
400054
3. |URL of website https://www.incorprestructuring.com/SRH.html
4. |Details of place where majority of fixed| Project Site ‘Altus’ near Hard Rock Cafe, Gokhale Rd,
assets are located Lower Parel, Mumbai - 400030
5. |Installed capacity of main products /| The Resolution Professional will share the documents
services through electronic mail and / or Virtual Data Room in
accordance with the provisions of the Code and
Regulations made thereunder
6. |Quantity and value of main products /| The Resolution Professional will share the documents
services sold in last financial year through electronic mail and / or Virtual Data Room in
accordance with the provisions of the Code and
Regulations made thereunder
7. | Number of employees / workmen None
8. |Further details including last available| The Resolution Professional will share the documents
financial statements (with schedules) of | through electronic mail and / or Virtual Data Room in
two years, lists of creditors, relevant dates | accordance with the provisions of the Code and
for subsequent events of the process are| Regulations made thereunder.
available at:
9. | Eligibility for resolution applicants under | Same as above at Sr. No 8.
section 25(2)(h) of the Code is available
at:
10. |Last date for receipt of expression of | July 16, 2023
interest
11. |Date of issue of provisional list of| July 26, 2023
prospective resolution applicants
12. |Last date for submission of objections to| July 31, 2023
provisional list
13. |Process email id to submit EOI cirp.srh@gmail.com
Notes:

1. The Resolution Professional (“RP”) / Committee of Creditors (“CoC”) shall have discretion to change the
criteria for the EOI at any point of time.
2. The RP / CoC reserves the right to cancel or modify the process / application without assigning any reason
and without any liability whatsoever.
3. Detailed invitation for Expression of Interest (EOI) specifying criteria, eligibility norms under Section
25(2)(h) of the Code etc. is available at the address provided below and can also be requested through
email cirp.srh@gmail.com

Sd/-

Amit Vijay Karia
Resolution Professional

Siddhi Raj Housing Projects Private Limited

Reg. No: IBBI/IPA-001/1P-P02600/2021-2022/13969
AFA No. AA1/13969/02/241223/105303 is valid till December 24, 2023



Process specific address for correspondence:

IP Amit Karia

405-407, Hind Rajasthan Building, D. S. Phalke Road, Dadar East, Mumbai 400014
T: +91 22 40774604 | 9029210069

Process specific email id for correspondence: cirp.srh@gmail.com

Address & email id registered with IBBI:
Flat 202, Padmalaya Apartments, Pandit Colony Lane No 1, Behind Ananda Laundry,
Nashik - 422002 (Maharashtra) amit.karia@yahoo.co.in

Date: July 01, 2023
Place: Mumbai


mailto:amit.karia@yahoo.co.in
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Enzene
Biosciences
opens

Piramal Enterprises
scouting for buys

Reliance-bp begins production from M] field in KG block

RELIANCE INDUSTRIES AND
its partner bp on Friday
announced the start of regular
production from M] oiland gas
field in the KG-D6 block, help-

clean fuel to over 100 million
cubic meters a day. M]J is the
third and thelast set of discov-
eries in the KG-DWN-98/3 or
KG-D6 block, off the east coast

ing on.All three sets of discov-
eries, with M] being the
deepest, were made more
than a decade back and
have been progressively put

Together, the three sets of
discoveries at their peak pro-
duction will make up for
15% of India's demand, the
companies said in a statement

facility in US

GEETA NAIR
Pune, June 30

BIOTECH COMPANY ENZENE
Biosciences haslaunched Beva-
cizumab, its sixth biosimilar in
India.Bevacizumabis primarily
approved for the treatment of
certain cancers.Enzene hasalso
opened a biopharmaceutical
manufacturing plantin the US.

Pune-based Enzeneisa sub-
sidiary of Alkem Laboratories
and focuses on producing
biosimilars,novel biologics,syn-
thetic peptides and phytophar-
maceuticals. It offers contract
development and manufactur-
ing services in biologics.

Itwillmanufacturethedrug
usingits novel EnzeneX contin-
uous manufacturing platform,
whichwould enableitto provide
acost-effective option fortreat-
ment of cancer patients, said
Himanshu Gadgil, CEO and
whole-time director, Enzene.

This manufacturing process
helps them to bring down costs
byaround 50%.

The newly launched Beva-
cizumabisused in combination
with chemotherapy for the
treatment of metastatic col-
orectal cancer.Itisalsoapproved
for the treatment of non-small
cell lung cancer in combination
with chemotherapy.

Bevacizumab biosimilar of
Avastin is a recombinant
humanised monoclonal IgG1
antibody. Avastinis used forthe
treatment of colorectal cancer,
non-squamous non-small cell
lung cancer.

Speaking on the global
expansion plan, Gadgil said the
company had recently signed
the lease and hope to be opera-
tionalinmid-2024.“The USwill
also host multiple lines of our
EnzeneX platform,” Gadgil said.
The US facility is coming up on
the Princeton West Innovation
Campus in Hopewell, New Jer-

RAJESH KURUP
Mumbai, June 30

PIRAMAL ENTERPRISES IS
scouting for furtheracquisitions
to scale up its financial services
business,even as the firmis tar-
geting a mid-to-high teens
growth initsassets under man-
agement (AUM).It will also con-
tinue further monetisation of
investments in Shriram Group
atan“appropriate time”.
“Wewill continue to explore
lucrative inorganic opportuni-
ties,ensuring value creation for
all stakeholders and stay on our
stated path of implementing

Ajay Piramal

did not elaborate on the firm’s
acquisition strategies.
Further,the company’s mid-
term priorityistoachieveamid-
tohigh-teensAUM growth,with
a mix of two-third retail assets
and one-third wholesale. Pira-

Piramal Enterprises will
grow its wholesale business by
focusing on building a newand
granular real estate and corpo-
rate mid-market lending book.
Its overall AUM was at 363,989
crore with a 50:50 mix of retail
and wholesale. Its retail loan
book witnessed growth of 49%
year-on-year growth and stood
at332,144 croreasof March 31.

On June 21, Piramal Enter-
prises sold its entire direct
investment of 8.34% in Shri-
ram Finance for a gross value of
34,800 crore.“We continue to
own stakes in Shriram General
Insurance, Shriram Life Insur-

ing scale up India’s output of  thatthe consortiumwaswork-

into production. on Friday. —PTI

L&T Finance Holdings Limited

Registered Office

Brindavan, Plot No. 177, C.S.T. Road
Kalina, Santacruz (East)

Mumbai 400 098, Maharashtra, India
CIN: L67120MH2008PLC181833

T +91 226212 5000
F +91 22 6212 5553
E igrc@ltfs.com
www. [tfs.com

NOTICE OF THE FIFTEENTH ANNUAL GENERAL MEETING

Notice is hereby given that the Fifteenth Annual General Meeting (“AGM") of the Company will be held on Friday, July, 28, 2023
at 4:00 p.m. (IST), through electronic mode [video conference (“VC") or other audio visual means (“OAVM")] to transact the
businesses as set out in the notice convening the AGM (“Notice”). The AGM is held through electronic mode in accordance with the
circulars issued from time to time by Ministry of Corporate Affairs (“MCA Circulars”).

In compliance with the MCA Circulars, circulars issued by the Securities and Exchange Board of India (“SEBI”), the relevant provisions of

@ L&T Finance Holdings

renewed strategies to drive sus-
tainable growth,”Piramal Group
chairman Ajay Piramal said at
the company’s annual general
meeting on Friday. He,however,

[ PUBLICNOTICE |
BRANCH OFFICE SHIFTING
Bajaj Finance Limited having its
Registered Office, Mumbai- Pune
Road, Akurdi, Pune 411 035 and
Corporate office on 4" Floor, Bajaj
Finserv House, Viman Nagar, Off Pune
-Ahmednagar Road,Pune, Maharashtra
411 014 hereby informs its customers
and concerned that it's office located
at Bajaj Finance Ltd - 5 and 60,
Ground floor, Chadda Crescent
Co-Operative Housing Society Ltd,
Plot Nos. 46 & 55, Near Metropolis
& Woodland, Abhyudaya Bank Marg,
Sector 17, Vashi, Navi Mumbai 400703

will be closing with effect from 03rd
Oct 2023. For better customer facility
all the existing services shall continue
to be available at new branch shifted
to Bajaj Finance Limited Sector 17
Vashi Navi Mumbai, Shop no 32-33,
Opp Union Bank, Vardhaman market,
Plot No 75, Vashi 400703 All customers
and concerned are requested to take note
of change of address and requested
to contact our office at Bajaj Finance
Limited Sector 17 Vashi Navi Mumbai,
Shop no 32-33, Opp Union Bank,
Vardhaman market, Plot No 75,

Vashi 400703 thereafter.

Bajaj Finance Limited

4th Floor, Bajaj Finserv House,
Viman Nagar, Off Pune -
Ahmednagar Road,

Pune - 411 014 Maharashtra
Tel - 020 -71505050

ance and Shriram Investment
Holdings.Wewill considermon-
etisation of some of these
investments at an appropriate
time,” Piramal added.

mal Enterprises, which intends
to embed technology and ana-
lyticsintolending business,will
focusonlendingto‘Bharat’mar-
ketsinretail lending, he said.

NOTICE INVITING EXPRESSION OF INTEREST
For Hold Baggage Screening (HBS)

& Security Screening Equipment (SSE) Works for
Navi Mumbai International Airport

Navi Mumbai International Airport Private Limited
("NMIALY) has been granted the right to develop, operate
and maintain the Navi Mumbai International Airport
{("NMIA") on DBFOT basis. As a part of project development
at NMIA, NMIAL proposes to undertake the award of Hold
Baggage Screening (HBS) & Security Screening Eguipment
{SSE) Work.

The scope of work includes, but will not be limited to,
supply. installation, integration, interfacing, testing,
commissioning, operation trial, warranty support and
associated works of HBS & S5E Work.”

NMIAL invites responses to the Expression of Interest
(“EOI") from qualified, experienced and reputed contractors
of HBS & 55E Work.

Interested applicants may download and submit their
response to the EOI by registering on the NMIAL e-portal.
For further details and instructions, please visit
https://nmiairport.abcprocure.com/,

The deadline for submission of the response to EO| is
12" July, 2023 @ 15:00 hrs IST.

MNote: NMIAL reserves the right to reject any response to
EQl or change / cancel the tender process at any time
without prior notice or without assigning any reason
whatsoaver.

NAVI MUMBAI INTERNATIONAL AIRPORT PVT. LTD.
Email: nmial.tenders@adani.com

the Companies Act, 2013 (‘the Act”) and SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“SEBI Listing
Regulations”), the Notice of the AGM along with the Integrated Annual Report for FY23 (“Annual Report”) is being sent only through
electronic mode to those members whose e-mail addresses are registered with the Depository Participants (“DPs”)/ Company/ Registrar
and Share Transfer Agent viz. Link Intime India Private Limited (“RTA"). For the limited purpose of receiving the Notice and the Annual
Report through electronic mode in case the e-mail address is not registered with the DPs/ Company/ RTA, Members may register the e-
mail IDs by sending e-mail to the Company at igrs@Itfs.com.

Members who have not yet registered their e-mail addresses are requested to register the same with their DPs in case the shares are held
in dematerialized form and with Company/RTA in case the shares are held by them in physical form.

The Notice and the Annual Report will also be available on the website of the Company at https:/mww.Itfs.com/investors, the website of
the stock exchanges i.e. BSE Limited and National Stock Exchange of India Limited at www.bseindia.com and www.nseindia.com
respectively. The Notice will also be available on the website of the Central Depository Services (India) Limited (“CDSL") at
www.evotingindia.com.

Members can attend and participate in the AGM only through VU OAVM. The procedure and instructions for joining the AGM through
VU OAVM are stated in the Notice.

The detailed procedure and instructions for casting votes through remote e-voting or e-voting during the AGM for all Members
(including the Members holding shares in physical mode/ whose e-mail addresses are not registered with the DPs/ Company/ RTA) are
stated in the Notice.

The Board of Directors at their Meeting held on June 8, 2023 has recommended a final dividend of Rs. 2/- per share. The record date for
the purpose of final dividend is Friday, July 21, 2023. The final dividend, if approved by the Members at the ensuring AGM, will be paid on
or before August 27, 2023 electronically through various online transfer modes to those Members who have updated their bank account
details. With respect to the Members who have not updated their bank account details, dividend warrants/ demand drafts/ cheques will
be sent to their registered address. To avoid delay in receiving dividend, Members are requested to update their Electronic Clearing
System (ECS) mandate with their DPs (where shares are held in dematerialized mode) and with the RTA (where shares are held in physical
form) to receive dividend directly into their bank account on the payout date.

Members may note that pursuant to the provisions of Finance Act, 2020, dividend income is taxable in the hands of the shareholders
w.e.f. April 1, 2020 and the Company is required to deduct tax at source from dividend paid to shareholders at the prescribed rates.
Necessary information (including the details to be submitted to the Company) with respect to the tax deductible on dividend declared is
stated in the Notice for reference of the Members.

For L&T Finance Holdings Limited

Apurva Rathod

Place: Mumbai Company Secretary

(For Immoveable property) [Rule B {i})
Whereaz, the Authorized Officer of Bank of Maharashira under Secueitization & Reconstruction of
Financial Aszets and Enforcement of Secunty Interest Act, 2002 & in exerclse of powers
corfarred under Saction 13 (4] and 13012} of the saed Act read with Rule 3 of the Secunty Inbarest
(Enforcermant] Rulas, 2002 has issuad a Demand Nolica dated 2712 2021 undar Saction 13(2)
calling upon M. JAYENDRA GOGRI HUF, Prop. of Mis LAXMI APPAREL, {Bormower) o repay tha
amount mertionsd in the nofice being Rs, 37, 64,258.18 {Rupees Thirty Sewven Lakh Sixty Four
Thousand Two Hundred Fifty Eight and Paise Eighteen only) plus unappied interest from
J1.08.2022 together with interest thereon at contraciual rate (5) and incidental expenses, costs,
charges incumed /o be incurred within 80 days from the dale of receipt of the said nolice
The Borower mentionad hersinabave having failed 1o repay the ouistanding amound, Modice is
hereby given to the Bomower and Guarantors mentioned herginabove in particular and to the
public = gemeral hat the Aulhorized Officer of Bank of Maharashira has laken Symbolic
Possession of the proparty descrbed harem bedow in larms of tha powers veshad under tha
provisions of Sechon 13(4) of the said Acton this 2T.06.2023,
Tha Borrawer in paricular, Guaranlor and the Public in ganeral is hareby cautionad nol 1o deal
with Ehe proparlies and any daalngs wilh the aloresaid praperdias wil be subject to tha changa ol
tha Bank of Maharashira for an amaouni mentionad abave, The Barrewens attention is inviked to
the provisions of sub-section 8 of saction 13 of the Act in respect of time avadatble, to redesm the
sacured asset
Al that pramises al Shopno. 1, Graund Flaor , Star Manor Apariments | 650 Anand Road Exin
Mear Buia Hall Malad [}, Murmbaj - 400064
Sl

Authorized Officer & Assistant Genaral Manager

Bank of Maharashtra

Date: 27.06.2023
Place: Mumbai

CLASSIFIEDS

BUSINESS PREMISES

FURNISHED IT OFFICE @ TURBHE

Ready to move (Plug n Play)
Available for RENT / OUTRIGHT
Area 10825 sq ft

Contact No. 9867826737/ 9137798488

VR i R DO W SCEepno of BdwarTiing capy, I I8 aof possivk ng vty ks comane. Tha
poian Cazrem Umiied carnct be beld resparsitle foe such comients, nor bor any boss o0 damage incured
i Rt o Dansactiang iR ComOenel, BRROSENEN OF Indhidulk advertieng in N sewEsepet
Mzticaricrs. ‘e Tuminey recommes thay rexders make necessary inquinies balore srding ary mozies
¥ EmEng vin Ey EgreETarly Wil Rverteeny or pihanm e B0ANY o H Edverlisament i any maEnner
shgrmpen. Pagiierad Iery B noT Ccegiad i eSO 3 ool Nember phariseman,

financi“. ep‘ .in

cheque to updale your e-mail address and bank account delails, For Demat
hobders, kindly contact your DP (Deposttory Participant) and register your e-mail
address and bank account defails in your Demat account, as per the process
advised by yvour DF,

The concemed Shareholders) holding Shares in physical form and whose Shares
are liable to be transferred to the IEPF Authority, may note that upon transfer of
shares to |EPF Authority, the ariginal Share Certificate(s) which are registanad in
their name will stand automatically cancelled and be deemed non-negatiable. In
case Shares are held in demat form, to the extent of Shares lighble to be transferred.
ghall be debited from the Shareholders account,

The Sharehoders may further note that, both the unclaimed Dividend and the
Shares transferrad 1o |[EPF, if any, can be claimed back by them frarm IEPF Authority

For All Above Tenders 5. Mo, 1 to 20 of Due Date : 24 072023

Principal Chief Material Manager, WCR, Jabal

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
‘SIDDHI RAJ HOUSING PROJECTS PRIVATE LIMITED’
OPERATING IN THE BUSINESS OF REAL ESTATE DEVELOPMENT AT MUMBAI
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Siddhi Raj Housing Projects Private Limited
U70100MH2010PTC209362

1.| Name of the corporate debtor along
with PAN/CIN/LLP No.

sey” Gadgil said. Date —01/07/2023 Website: www.nmiairport.co.in Date: June 30, 2023 ACS 18314
CENTRAL RAILWAY P Gujarat State Petronet Limited §rs WEST CENTRAL RAILWAY
5. E. EtLWA\" TENDER CORRIGENDUM Corporate ldentity Number ; L40200GJ19985GC035188 o) MATERIAL MANAGEMENT DERARTMENT I{ntak

E'-Tﬂ":ff ;““"“_‘ Ha..: g“";E”EETE- E-TENDER DOCUMENT NO.: cAoc)| |Reg. Off.: GSPC Bhavan, Sacior-11, Gandhinagar-382010, Tel.: +31-79-2326R500/ 68701001 ('e’- Tender Notice for the supply of Stores, No.EPS/28/2023) Katak Mahndra Bank
5‘?'20 3 _awd_,gﬂ.ﬂﬁ- i -E'-Efl = 09 of 2023 Dated 26.05.2023 Chief Fax: +31-T0-232608506, Website: WW.QSPCOrOUR.Com, E-mail: ﬂ'l"E'ElﬂfE.';]E-E'I@ngE E PCMMANCE on behall of the President of India invites the following advertizsed
inwited by the Divislonal Railway Manager | | o 5inictrative Officer (Construction), tenders through E-procurement System. Mo mnualpostal offers shall be
(Engg.), South Eastem Ralway, Ranchi-| |- oeay Railway, 6" fNoar, New NOTICE entertained. Tenders can be accessed under the link wabslite
834005 for and on behalf of the Presidental | | g greinicsrative Building, DN, Road, CST {For the attention of Equity Shareholders of the Company) “hitpsJfireps gov.in” for details and for submission of Tender,
india for the following work - Name of | | nymba - 400 001, for and on behalf of Transfer of the Equity Shares of the Company to Investor Education and sr| T | = 1 |

.. s : ender Short Description Tendered

Work: (i) RNC Division : Cansinucon of | | prasident of India invites Open tender nll:'fmten'[itln Fund (IEPF) ::nhuri:r.r o iy P fie This is to inform you that our
Upper Class Waiting Room at Mun &) |through e-tendering (Two Packet _ . _ _ . Navi Mumbai - Vashi Sec 28 branch
Lohardaga stations, ReservedVIP Lounge | | System), from reputed contractors for the | | 1718 Notice is published pursuant to the provisions of the Inveslor Education and 1 |812350068| HYDRAULIC PUMP PLASSER PART | 2 Nos.
and Tickst If".a:‘:-!lemnr Office at Lohardaga, | | following work. Name of Work: Tunneling | | Protection Fund Authority {Accounting, Audit, Transfer and Refund) Rules, 2016 2 |20234105 | Sander with nozzel | 859 Mos. 15 shifti ng to Ground Floor,

(i) Provasion for 2 me Bits 2t Mun station work from chainage 55151 to chainage ‘the Rules™. ] .
each for PF 0.1 and isand platorm o, 2| | 58051 (2500m length) with batlst Jess | || ’ _ R || L | e e el Jar T et Hos Palm Beach Galleria Mall,

[+ ! gty :

% 3. Tander Vakie : T 1576010962 | [icack and liing and Earthark i The Rules, arpang!?t.nmgr matters, contain provisions for franster of all Shares in 4 |20232191 | Set of flexible shunt for PANTOGRAPH TYP | 268 Nos. Sact 19D. Vashi
Tender closing date and time :| |embankment, cutting, including bridge| | respect of which Dividend has not been paid or claimed by the Shareholders for 5 |20233582 | ACH kit for Panlograph type IROVPANDT | 380 Nos. ector . Vasni,

17.07.2023 at 15.00 hrs. Tenderers can | |@pproaches, trolley refuges, construction | | seven consecutive years or mare in the name of Investar Education and Pratection & 10232610 | EQUILISER BEAM LONG TO RDSO. Drg. | 78 Nos. Navi Mumbai - 400 705,
visit the website www.ireps.gov.in for| |of side drains, retainingftoe wall, and| | £y ind fEPF) Demat Account Mo, SKVL-178 ALT- '

: minor bridges ete. from Ch. 51250 1o ch LEEEL : = e i in September 2023

:rﬂl':';”:;f“::::lqc ;ﬂ;:::;:f:;;:'l'&i:; 60351 m incleding tunnel fromin Wardha-| | Adhering fo the various requirements set out in the Rules, the Company has 7 352:_31 779A | High Eﬂﬂat‘:'i':-" Draft Gear complete 939 Mos. P .

Divisional Railway Manager (Engg)., | |Fusad-Nanded New BG line project. | |communicated individually the concerned Shareholders whose Shares are L Lo iton. | A eapianity MCIDE S e Psrer il The existing lockers too will be relocated
South Eastern Reiway, DRM Building, ngﬂ:fd“mi:: Er'lu&tnchanqz in 3!;“"1_" fiable 1o be transferred to IEPF Demat Account in respect of the Dividends declared 9 (81235245 | Manufacture and supply of Screw Clamps | 25 Mos, to the new address
Ranchi-B34003. (PR-348) ﬁ:;“m‘:;'h 5 @ above saidtenderis | | o Company for the FY 2015 — 16 for taking appropriate action(s). The fist of 10 81235184 | Spl, Rubber Pads | 175 Set

Download UTS APP for Tl.cm cencerned Shareholders is also available on the Company's website 11 (902350144 PLATE STRUCTURAL STEEL 10mm | 110.80MT Contact the Branch Manager for any details.
: VIZ. WWW.gspcgroup.com under Investar Sectian, iz 20234302 | HIGH VOLTACE 17 Maos. Kotak Mahindra Bank Ltd.
= In case the Company does not receive any communication from the concemned 13 20224446 | METALLISED CARBON STRIPS SUITABLE | 408 Nos.
| [rtees T e aTaE ‘ Sharehodders for claim of Dividend on or before 3rd October, 2023, the Company 14 |30231351 | Procurement of Rubber buffer spring for 1225 | 1650 Set
- b Mumbai South Zonal Office o shall, with a view to complying with the requirements set outin the Rules, transfer KGM capacity i . :
A skt #fim, e 2nd floor, Janamangal, the Shares fo the |EPF Demat Account by the due date as per procedure stipulated 15 30231218 | PROCUREMENT OF SET OF HYTREL | 355 Nos. &:uﬂ | dm Ca nara Eﬂﬂk

etesiere, 1501, 145147, s s wef 45147, Mumbal samachar Marg in the Rules without any further Notice to the Shareholder. Please note that no — N L AR T I E Sl Rywiont I

IR, s w2 =g 400001 Fort Mumbai 400001 claim shall lie against the Company in respect of unclaimed Dividend amount L) 30331':_‘44 FIGCLINTAY ) yraamng LA Iof Sits By s 1ol HOx, (A GOVERNMENT OF INDIA UNDERTAKING)

L:kuﬁ:rqq:'g.:h. . il s andlor Shares transferredto IEPF Authority pursuant to the said Rules. i R e Bl ----:-34'6 S0 | ARwr BRANCH, MUMBAL: 3° Fioor, Canara Bank Builing, Adi Marzban Strest, Ballard
SivajiNagar, Pune.s|  Te-mall legal_mer@mahabank.co.in For shares held in physical mode, kindly send a request to the Registrar and | | |18 |10224744E| OVERHAULING KIT ) Dog, Estale, Mumba - 400 001.» TeL: 022-22651128 / 20, + Email: cb5289@ canarabank com
AX2IMSZISARFAESI3(4)/2023-24 27 062023 Transfer Agent of the Company, KFIN Technologies Limited with duby fillad Investor 19 |202215812B | Roof line '”5'~_‘|a"f_” { 133 Nos SALE NOTICE

POSSESSION NOTICE Request Forms alang with supparting documents including original cancelled | || 20 |202218518| Panto mounting insulator 116 Mos. | [E-Auction Sale Notice for Sale of Immovable Properties under the Securitization and

Reconsiruction of Financial Assels and Enforcement of Security Interest Act, 2002
read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Motice is heraby givan to the public in general and i particular 1o the Borower (s) and
Guaranion(s) that the below describad immaovable properties mortgaged £ charged to the
Secured Credidor, the Physical Possession of which has been taken by the Authorised
Officer of Canara Bank, will be sold on “As is where 5", “As is what is” basis on
17.07.2023, for recovery of US Dollar 3,291,009.43 (US Dollar Three Million Two
Hundred Ninty One Thousand Nine And Cent Forly Three Only) equivalent 1o Rs.
24,66.66,133.00 (Rupees Twenty Four Crore Eighly Eight Lakh Sixty Six Thousand
One Hundred Thirty Three Only exchange rate 1USD INR 75.62) as on 30.06.2020
and further interest & other charges from 01.07 2020 onwards, due to Canara Bank fram
Ws. YR General Trading HK Limited (Borrower) and M's. Ayanna Realtors Privale
Limited {Mortgagor and Guarantor), Mr. Chanakya Arvind Dhanda (Guaranior) & Mr.
Prafulla Subhashchandra Bhat (Guaranior)

S FINANCIAL EXPRESS
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Notes: 1. The Resolution Professional (‘RP”) / Committee of Creditors (“CoC”) shall have discretion
to Change the criteria for the EOl at any point of time. 2. The RP/ CoC reserves the right to cancel o
modify the process / application without assigning any reason and without any liability whatsoever. 3
Detailed invitation for Expression of Interest (EQI) specifying criteria, eligibility norms under Section
25(2)(h) of the Code etc. is available at the address provided below and can also be requested
through email cirp.srh@gmail.com

Sd/-

Amit Vijay Karia

Resolution Professional

Siddhi Raj Housing Projects Private Limited

Reg. No: IBBI/IPA-001/IP-P02600/2021-2022/13969

AFA No. AA1/13969/02/241223/105303 is valid till December 24, 2023

Process specific address for correspondence:

IP Amit Karia , 405-407, Hind Rajasthan Building, D. S. Phalke Road, Dadar East,
Mumbai 400014 T: +91 22 40774604 | 9029210069

Process specific email id for correspondence: cirp.srh@gmail.com

Address & email id registered with IBBI: Flat 202, Padmalaya Apartments, Pandit Colony

sherigliowing procadues pfe-scnbed DyinaRile _ 2.| Address of the registered office | Ground Floor, Rajpipla, Opposite Standard Charterec g Eamest
In Case you have any quernes or need any assistance may contact any of the (as per MCA records) Bank, Linking Road, Santacruz (West),Mumbai-00054 Hf‘ Description of the Property Reserve Price Money
following addresses: 3.| URL of website https://www.incorprestructuring.com/srh.html ﬂ' Deposit
| Gujarat State Petronet Limited KFIN Technologies Limited 4.| Details of place where majority of fixed | Project Site ‘Altus’ near Hard Rock Cafe, Gokhalef Land & Building of Bungalow No. 4
Smt. Rajeshwari Sharma Mr. Surech Babu D, assets are located Rd, Lower Parel, Mumbai - 400030 situated at Survey Mo, 18, Hissa No. 1
| Corporate Office: Unit: Gujarat State Petronet Limited 5. Installed capacity of main products/ The Resolution Professional will share thd tc 5, Survey No. 23, Hissa Mo 1 to 5, Rs
| GSPLBhavan, E-18, GIDC Electronic | Selenium Tower B, PlotNos., 31 & 32 sefvices documents through electronic mail and / or Virtua y {Survey No. 24, Hissa No. 1 to 5, Plat NoJ, o0 on'onn oo Rs.
| Estate, Nr. K-7 Circle, Sector-26, Financial District Nanakramguda, chatg onomé“RaCC?rf,ance W';h me provisions o || ™ |B2.63 & 64, Sector No. E “Wisty Hilr Gold|™ ™" | 31,80,000.00
| Gandhinagar-382028, Gujarat, India | Serlingampally Mandal, S and vas o srode The ORGaT p eg”Pa "f’”s ma T ?lrle“”h o - Valley, Mear Hotel Greenland Delsol,
| 7ot e i 2 . e Resolution Professional will share the : : :
| E:I' FFH-?EE‘EE-EDU.EUU } E?UEF-QEF:S ﬁ?ﬁiﬂﬁﬁ.ﬂllndla services sold in last financial year documents through electronic mail and / orVirtuaI Village Tungar, Tal .Ma"lal' Dist. Fune,
| mai: in vestors. gspliggspe.in . : Data Room in accordance with the provisions o Maharashtra admeasuring 7.946.45 sq fl.
| Website www.gspcgroup.com Toll Free No.: 1800-3054-001 the Code and Regulations made thereunder Land & Building of Bungakew No. 7 situated at
Ev:’gg;t:'nwardﬁiﬁﬂnéﬂ'cm 7. Number of employees/ workmen None Eur'-'e.g,r Mo. 18, Hissa No. 1 to 5. Survey No.
: ' : o 8. Further details including last available financial The Resolution Professional will share the 23, Hissa No. 1 to 5, survey No. 24, HISE:'E _Nc" Hs. Hs.
For Gujarat State Petronet Limited statements (with schedules) of two years, lists documents through electronic mail and/ or Virtua 2. |11o5, Plot No. 62,63 & B4, Sector No. E "Misty 4.04.00.000.001 40.40.000.00
&di- of creditors, relevant dates for subsequent Data Room in accordance with the provisions o HIll' Gold Valley, Near Hotel Greanland Dedeol | ™7 e
Place: Gandhinagar Rajeshwari Sharma events of the process are available at: the Code and Regulations made thereunder. Vilage Tungarli, Tal Maval, Dist Pune,
Date: 30" June, 2023 Company Secretary 9.| Eligibility for resolution applicants under | Same as above at Sr.No 8. Maharashira admeasuring 10,0:90.00 =q it
section 25(2)(h) of the Code is available at Land & Bu"cing of H'i.i'rlgﬂ.trl'll Mo. 9 situsted &t
10! Last date for receipt of expression of interest| July 16, 2023 Survey No. 18, Hissa No. 1 to 5. Survay No.
11} Date of issue of ;l)rovisionall list of July 26, 2023 23, Hisza Mo, 1 to 5, Survey No. 24, Hissa No. " "
prospective resolution applicants 3, {1105, Plot No. 62,63 & 64, Sector No. E "Misty 5. =
12, Last date for submission of objections to| July 31, 2023 ol e R : 3,60,00,000.00| 36,80,000.00
provisional list ﬂl:l GDIUTUa"EF'I.NE;I.I HD{hjl Grrﬂﬂé?;d DF?ImI'
— , ) ) lage Tungasrli, Tal Mawal, Di ung,
13l Process email id to submit EOI srh l. ;
cirp.sth@gmail.com Maharashiraa dmeasuring 9,003.00 sq ft.

The Earnest Money Depoeil shall be depasiled on or bafore 14.07.2023 uplo 5.00 p.m.

Defails of EMD and other documents fo be submitted fo service provider an or before
14.07.2023 upte 5.00 pm. Dale up to which documents can be deposited with Bank is
14072003 upto 5.00 pm.

Date of inspecton of properies is 11.07.2023 with prior appointmant with Autharizad Officer,
For detailed terms and conditions of the sale, pleass rafer the Bnk “E-Auction™ pravided
n Canara Banks wabsite (www.canarabank.com} or may confact Mr. Paritosh Kumar,
Chief Manager, Canara Bank, ARM |l Branch, Mumbai [Ph. No. (22 22651128 / 29
{ Mob. Mo, BB2B328297) or Mr. Ashwin Plalankar, Officer, (Meb. No. ; B779534170)
E-mail id : ch8289@ canarabank.com during office hours on any working day or the
sarvice provider Mis. C1 India Pvl. Lid., Udyeg Vihar, Phase - 2, Gull Petrochem
Building, Building No. 301, Gurgaon, Haryana. Pin-122015, Mr. Haresh Gowda, Mob.
Ho. 9534587555 (Contact No. +811244302020/21/2223/24, support @ bankeauctions.
¢om; hareesh.gowda@ clindia.com.

Date: July 01, 2023, Place: Mumbai

Lane No 1, Behind Ananda Laundry, Nashik - 422002 (Maharashtra) amit.karia@yahoo.co.in

Date :; 3062023
Place ¢ Mumbal

Huthorised Officer
Canara Bank, ARM-l Branch
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